FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF SHIV SAI METAL

PRODUCTS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

Shiv Sai Metal Products Private
Limited

Date of incorporation of corporate
debtor

24™ April 2012

Authority under which corporate
debtor is incorporated / registered

ROC- Patna

Corporate Identity No. / Limited
Liability  Identification No. of
corporate debtor

U31908BR2012PTC018540

Address of the registered office and
principal office (if any) of corporate
debtor

M/S Shiv Sai Metal Pvt Ltd,
Maner, Patna, Bihar 801108

Insolvency commencement date in
respect of corporate debtor

27% April 2022

Estimated date of closure of

insolvency resolution process

24™ October 2022

Name and registration number of the
insolvency professional acting as
interim resolution professional

Aditya Kumar Tibrewal
IBBI/TIPA-001/TP-P00743/2017-

2018/11249

Address and e-mail of the interim
resolution professional, as registered
with the Board

7C, Kiran Shankar Roy Road,
Hasting Chamber, Basement, Kolkata
-700 001

adityatibre@gmail.com

10.

Address and e-mail to be used for
correspondence with the interim
resolution professional

7C, Kiran Shankar Roy Road,
Hasting Chamber, Basement, Kolkata
-700001

Email — cirp.ssm@gmail.com

11.

Last date for submission of claims

11* May 2022

12.

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

Not Applicable

13.

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

(a) Relevant Forms may be
downloaded from the following web
link:
https://ibbi.gov.in/home/downloads
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Shiv Sai Metal
Products Private Limited on 27" April 2022.




The creditors of Shiv Sai Metal Products Private Limited, are hereby called
upon to submit their claims with proof on or before 11" May 2022 to the interim
resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or by
electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall
indicate its choice of authorized representative from among the three insolvency
professionals listed against entry No.13 to act as authorised representative of the
class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

A F‘(q_ R(/(:wén&.-mj

Date: 30/04/2022 Aditya Kumar Tibrewal
Place: Kolkata Interim Resolution Professional
IBBI/IPA-001/1P-P00743/2017-2018/11249
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GOVT & POLITICS

MANDATE DOCUMENT BY CURRICULUM REVISION PANEL

Don’t wait, act now to fix
learning loss: Govt panel

ues are different, she/he must
only practise constitutional val-
ues while in the school.”

The mandate group has set
February 28,2023as the deadline

Jaishankar in
Bhutan: Our
bond emotional,
built on concern
for each other

PRESSTRUSTOFINDIA
THIMPHU, APRIL 29

IND\AN INSTITUTE OF SCIENCE EDUCATION AND RESEARCH PUNE
Autonomous Institution of Ministry of Education, Govt. of India)
Dv Homi Bhabha Road, Pune-411008 Website: www.iiserpune.ac.in LI
RECRUITMENT: NON-TEACHING POSITIONS
Institute invites online applications from Indian nationals having
excellent academic record and relevant work experience for the

e

position of “Senior Technical Officer” (Level-11, OBC-NCL) &
“Technical Officer” (Level-10, OBC-NCL)
For detailed advertisement and filling online appli please visit|

AHMEDABAD MUNICIPAL CORPORATION

CENTRAL STORES, JAMALPUR
(Tender Notice for Online E-Tendering) \._
Short Tender Notice No. 01/2022-23/Tender No. CST. 01/2022-23
Online tenders are invited by the Ahmedabad Municipal Corporation
from Eligible and interested bidders for the supply of below items.
E-Tender Notice No. 01/2022-23 and CST No. 01/2022-23
Supply of ISI Marked 450 mm And 1000 mm Dia. K-9 Class
D.I. Pipes (With Rubeer Ring) confirming to 15:8329/2000 bearing
1SI Mark and Suitable for Push on Joints. (Approx. Amt - Rs.4.52 Cr.)
Tenders available on Website(s) WWW.amc.nprocure.com or

Www.nprocure.com

-

A
(grrz&; )

www.iiserpune.ac.in and click on the link “Opportunities- Non-|
teaching/ Project”

Date:09-05-2022
upto 18.00 Hrs.

0Online Submission Date/Time upto

[ The last date for of online
Advt. No.: 35/2022 dated 29.04.2022

is May 20, 2022
Registrar

DY. MUNICIPAL COMMISSIONER (Central Store.)

THEINDIA-BHU
is based on genuine concern for

for ‘syllabi based on
the new NCE. And by October 30,
2023, NCERT books based on the
new syllabishould be ready, they

eachotl

Extemal Affairs Minister S
Jaishankar said Friday in
Thimphu, asserting that New

a
SOURAVROY BARMAN E

NEW DELHI APRIL 29 = Aguidefor
THESTATES andthe Centre"must | & ® revision
acturgently” toaddress the “huge

learning loss” among students THE MANDATE document
due to the interruptions in regu- will guide the develop-

lar teaching and learning caused ‘ment of the new National
by the pandemicover the last two Curriculum Fra

years, a high-powered commit- (NCF).Its objective s pri-

have

The “key deliverables” of the
new curriculum, according to
the mandate group, will be the
development of foundational lit-
eracy and numeracy among stu-

Delhi

paradigm with the Himalayan

nation is prompted by moral

principles and emotional bonds.
Jaishankar, whois in Thimpu

on an official visit at the invita-

tee set up to revise the country’s ‘marily to provide direc-
school curriculum has advised. tion to the groups of ex-

The committee, led by perts from varied
Princeton University professor backgrounds working on
Manjul Bhargava, has observed revising the NCFacross
that. authunnes need not wait for the country.

tion of his Bhutanese counter-
part Lyonpo Tandi Dorji, is

dentsby classIl, “constitutional
values including gender equal-

thec ‘curriculumre- ity” and pride in  Bhutan’s first high-level foreign
vision exercises to help students India”,a“sense of serviceorsewa  visitor since the onset of the pan-
make learning recoveries. the Statesand the Centremustact  to others in need”, and scientific demlc He met the country’s top

The observations are part of  urgently and with great focus to among other: hip, including King Jigme

a“mandate document” released
Friday by Education Minister
Dharmendra  Pradhan in
Bengaluru. The mandate docu-
ment will act as a guidebook for
the experts working on revising
the National Curriculum
Framework (NCF) for which a
deadline of December 2022 has
been set.

“The pandemic has driven a
huge ‘learning loss' amongst the
vast majority of our children,and

Police exam
scam: Fugitive
school owner,
two teachers
among 5 held

EXPRESS NEWS SERVICE
BENGALURU, APRIL 29

FORMER PRESIDENT of the BJP's
Kalaburagi district women's unit
Divya Hagaragi,anaccused inthe
police sub-inspector recruitment
exam scam, was among the five
peoplearrested by the Karnataka
Police’s Crime Investigation
Department (CID) from Solapur
in Maharashtra on Friday night.

Two of those arrested —
ArchanaSand SunandaS — were
invigilators at Hagaragi's school,
one of the exam centres. The re-
maining two, including a busi-
nessman from Maharashtra,
were held for sheltering them.

Hagaragi, 41, the owner-prin-
cipal of the Jnana Jyothi English
SchoolinKalaburagi, isaccused of
facilitating large-scale cheatingin
the police recruitment exam con-
ducted on October 3,2021,at the
school that was one of the centres.

‘The CID had obtained an ar-
rest warrant for Hagaragi and
three teachers from the school
on April 19.

The Karnataka government
has withdrawn the PSI exam re-
sultsand announced that re-ex-
amination will be conducted
soon. Home Minister Araga
Jnanendra Friday said malprac-
tices took place in more than one
centre, He said: “We will reduce

recover thislost learning over the
next 12 months,” the document
reads. “This mandate document...
encourages the development of
teaching-learning- materials,
training programs, and all other
relevant initiatives for the effec-

At the release of the docu-
‘ment, Pradhan said the revised
NCF will be an instrument to
“decolonise our education sys-
tem”. “After 1947, we have
adopted a methodology on our
learning, teaching process where

Khesar Namgyel Wangchuck
and Prime Minister Lyonchhen
Lotay Tshering.

At a handing-over ceremony
for a consignment of medical
supplies, the minister said: “Our
relationship is based on agenuine
concern for each other's welfare

tiveil f such pri-
orities. These need not wait or be
heldback for the development of
theNCE."

and interests. India’s develop-
ment cooperation paradigm is
unique, prompted as much by

set of people who are supposed
to rule us. Let us decolonise our
education system,” he said.

dolel &b Canara Bank<Q

A Government of India Undertaking

fafeere Syndicate

Recovery & Legal Section,
P

PROPERTY FOR E-AUCTION NOTICE

E-Auction Sale Notice for Sale of immovable assets under the Securitisation and Reconstruction of Financial Assets and Enforcement
n to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovabie property
mortgagedihypothecated/Pledged/charged to the Secured Creditor, the Constructive/Physical Possession of which has been taken by the
Authorised Officer of Canara Bank, will be sold on "As is where is”, “As is what i

of Security Interest Act, 2002 read with provis

Details are as under:

sl. Name/Address/ Contact ~ Name and Address of the

No. 0./ Borrower(s)/Guarantor(s)!
Al No. & FSC Code of Mortgagor(s)

the Branch

Katari Branch, Post-
Katari, Sheikhpura 811102|
Contact No. 8210998549

Alc No. 209272434

Borrower/ Mortgagor: Mr.
Ajeet Kumar S/o Brahmdev|
Prasad, Mohalla-Khandpar,
Sheikhpura-811105.

IFSC Code:
CNRB0001722
reali;

Outstanding
inRs.

Rs.
32,58,950/-
ason
22.04.2022
+interest &
other cost tll

* and "Whatever there is" on 31.05.2022

Reserve Price
()

Details of Property

EMD
Bid Multiplier
EMT of land and building in the name of| _ ¥46,10,000/-|
Mr. Brahmdeo Prasad, S/o Ragho Mahto. <4,61,001
Mauza-Sheikhpura, (1) Khata No.-553,— %10.000/|
Khasra No.-2378, Tauzi No-214, Thanal
No.-176, Area-0.06 Dec., Boundary: North-
Ramlal Mahto, South-Brahmdeo _ Prasad,
EastRasta, West-Bhola Mahto. (2) Khata!
No.-230, Khasra No.-2382, Area-0.07|

ization.

The document also says: FULLREPORTON  economic impulse as by moral 2“ Bg“"dg N°"'\;VN‘ZMP'°‘ ASA"':\W'
“Even if a teacher’s personal val- www.indi: com principlesand i " Ecif), (Fnosn), UGS EiD
2. | Saristabad Branch _|Borrower/ Mortgagor:_Sri Rs. [All the part & parcel of the properly Mauza-| __ <61,61,400/-
Contact No. 8210998451 |Binod Kumar, Sio Ragu| 24,91,637.17/- pura, PS 76,16,140/-
Alc No. 8361295000001 [Nandan ~ Singh,  Prabha|  ason  |now Gaurichak, Tauzi No.-28, Thana No.111, 70,0007
GOVT. OF BIHAR IFSC Code: Niwash Adaresh Colony,| 30.04.2021 |Khata No.-38, S. Plot No.714 (Part), Society
CNRB0008361  |Road No.-03, Khemini Chak,| +interest& |Plot No.-49, Registry-Danapur, Sadar
BIHAR COMBINED ENTRANCE COMPETITIVE EXAMINATION BOARD Paina, Birar, Pin-a00027 and| othor cost il |Rogity 8. Dit-Patoa, (Aroa-1523 Se. FL).
1.A.S. Association Building, Near Patna Airport, Patna-14. Smt. Pusplata Sinha, W/o| realization. [Bounded By:-North-S. Plot No.-48, South-S.
Binod Kumar, Prabha Niwash Plot No.-50, East-20 Ft Road, West-Society
L ADMISSION COUNSELLING Adaresh Colony, Road No.- Himself.
A 3 03, Khemini Chak, Patna,
(UGMAC)-2021 for BDS in Govt. Dental Colleges and Private Dental Colleges of Bihar Bihar, Pin-800027
o = - | Guiabbagh Branch, _|Borrower/ Mortgagor: /S Rs. 320,32,5007
~No- - 04, 8 ETEET 929 X2
Adv. No-- BCECEB(UGMAC)-2021/27 Dated 29.04.2022 - [Website: beeceboard-bibar govin] First Floor Hansda  |C A Trading, Prop.-Chand| 68,16,387.28/- An (hat pant and parcel of a land area 01 2,03,250
i X i Road, Sanauli Chowk, |Ansari and Sabiya Khatoon|  ason 2 Dhur 10 Dhurki situated at Mauza[ ™ ¥10.0007|
Important Notice for 2nd Round MOP-UP Counselling [BDS Course] Gulabbagh, Bihar-854326 | W/o Mohammad Azizddin 21.04.2022 + Mahra]gan], Thana No.-238, Khatta No.868,
. E Contact No. 8210998598 further interest [Khesra No.337 under Khajanchi Haat, Dist.-
In the light of ADG (ME), New Delhi Letter no. F.No. U-11011/08/2021-MEC dated 28.04.2022 A ELDIALCLS e

the academic

If cut off marks for admi

Counselling. The detail

the last date of admission to BDS Courses for Dental Colleges has been extended up to 15.05.2022 for
12021 Fresh Online Registration and submission of Application form are invited
from such qualified, eligible & intrested NEET(UG)-2021 candidates for appearing in the 2nd round
offline MOP-UP Counselling of Under Graduate Medical Admission Counselling (UGMAC)-2021, who
are not admitted in any Medical / Dental Colleges of India, on the vacant seats of Government/ Private
Dental Colleges of Bihar after admission on the b
from 05.04.2022 t0 10.04.2022.

2. Second Round Mop-up Counselling will be conducted Offline at BCECE Board, IAS Bhawan,
Near Patna Airport, Patna-800014.

3. Eligibility criteria and instructions and other details are available in the prospectus of
UGMAC-2021 which can be downloaded from the Board's website beeceboard.bihar.go

Application form by apex body / DCI / MCC. those candidates shall also be eligible for Registration /
Submission of Application form for this 2nd round Mop-up Counselling.

4. Those candidate who are admitted in any Govt./ Pvt. Medical / Dental College of India are not
eligible for 2nd Round MOP-UP counselling.

5. Seat Matrix of vacancies after completion of 1st Round Mop-up Counselling will be available on
Board's website from 02.05.2022. If any further vacancies arise, the Seat matrix of updated vacancies
shall be uploaded on the Board's website on 12.05.2022 (10:00 A.M.) before starting of 2nd Round Mop-up
of programme / proce:
beeceboard.bihar.gov.in vide adv. No. BCECEB(UGMAC)-2021/26 Dated 29.04.2022.

6. The concerned candidates are requested o download the details and go through it and complete the

of UGMAC-2021 Online Mop-up round counselling

on in BDS Course during the period of Registration and submission of

/ fee etc. has been uploaded on the Board's website :

asperth

I attending the 2nd round MOP-UP
Controller of E:

Commission of the Republic of
Zambia

Expression of Interest for Shortli

o%—"'r ntractors for Construction of The
Chancery & Residence for the High
A of the Republic of

Expression of Inrest are invitd fom
eputed contractors. Inter

cfore 10 May by 3.00 PM on the address
givenbelow:

The High Cnmmlssmntr, JHigh

of centres and install
ng#vork jammers.”

Pm)r\l M:rg RN
110057

FORM &
PUIBLIC AMNOUNCEMENT

Vi

acditicn e

Finzs s dor Coperaie
FORTHE ATTENTION OF THE C1 I:nEnnm F S

bntams, 20180
METAL PRODUCTE

‘Srh Bk Wanal

roafcts Privis Limiost

& |dntn o ircportincl arpealn

TN e

3 .n..lwn.ncwm«naum
el il g

Oy cmmmmrmu:n_m_ T

abiky Monteaion B of

ADC- Faina

S PO 5AT

ICAR- CENTRAL INSTITUTE FOR RESEARCH ON GOA'
122, MATHURA UP,

MAKHDOOM PO FARAH-

F. No. 2-3{T)iR&P/2021

Twa {02} confraciual posiions of Data Enumaratar In the.
AICRF Becbari Unit &nd one (1) contraciual postion of Date
Enumeratoe in the AP Jamuragan Unilis proposed (o b fled
trough  wakdndnlordow on 05052002 from 1100 AM
onwards.

Inlerastad canddates may wist our wedsie www cing res in
i Asstt. Admin. Officar

/)
Mo qd a ba SCZA
[ fisfene Syndicate |

Regional Office - Il
2nd Floor, Maurya Tower, Maurya Lok Complex, Patna

IFSC Code:
CNRB0008362

Late Asaraf Anasari. Bounded By:- North-Md.
Imran Alam, South-Sami Ahmad, East-Road,
West-Lovkush Kumar

4| Gulabbagh Branch, |Borrower/ Mortgagor: MIS| _ Rs. DEED NO. 3198 DATED-25.02.2011 ¥37,65,500/-
Village Bahuara, Post [GTC Trading ~ Company,| 51,77,642.31/ P P ing 17 23,76,
Biddupur Bahuara,  |Proprietor-Vimal Kumari an ason  |Decimal 8.50 Kari covered under Khata No.-[— ¥10.0007|
Vaishali, Bihar-844502 |Sujit Kumar Slo Rajendra| 21.04.2022+ |445, Khesra No.-2516, Situated at Mauza-

Contact No. 8210998598 | Prasad Sah further interest [Abdullanagar, Tauzi No.8/5, Thana No.-100/1,
Alc No. 6959295000001 &cost  |Mohalla-Chandan Nagar, Ward No.46, Dist.
IFSC Code: Purnea, in the name of Sujit Kumar S/o Sri
CNRB0006959 Rajendra Prasad Sah. Boundary: North-Put.
Kachchi Rasta 10 ft, South-Saryug Sah, East-
Nahar, West-Khesra No.2514 Falawati Devi.
5. | Bahuara Branch, Village rBorrowerI Wortgagor: M/S| Rs. All the part and parcel of property land & %20,84,000/-]
Bahuara, Post Biddupur rprises, Prop.| 7.68,000- |building in the name of Pramila Devi, Wio| — %2,08,0007-|
Bamaaro Vel | Warish Kiahore, So Surendrs Surendra Prasad Singh, consisting of Mauza- 210,000/
Bihar-844502 Prasad_Singh, Vill-Sh 25.04.2022 + ata No.135, Thana N
Contact No. 6210996301 Dayal, PO-Machupu, Haiipur,| further interest |373, Khesara No.-205,206, PO & PS-Hajipur,
Alc No. 6959295000001 [Vaishali-844503 Sub-Registry _Office-Hajipur, _Dist.-Vaishali,
IFSC Code: Total Area-1960 Sq. Ft. Sale Deed No.5872
CNRB0006959 dated 17/12/2013. Boundaries:- North-15
Feet wide rasta, South-Sunil Singh, East-
Laldeo Singh, West-Mithilesh Pandit,

6 Faridpur Branch, _|Borrower/ Mortgagor: /S| Rs. |EMT of fand and building in the name of 334,34,000/-
Vil-Audhey, Faridpur, |Jayanti  Agro _ Fertilizers, | 24,89,755.41/- [1. Sri Ramnandan Prasad Sinha Sio Late| <3,43,0001-
PO+PS-Sheikhpura,  |Prop.: Rajeev_Ranjan, Vill ason  |Nageshwar Prasad, Khata No.-292, Khasra 210,000/

Bihar-811105 Kewal Bigha, Barbigha, Dist-| 22.04.2022 |No.631, Thana No.34, Hanuman Nagar,
Contact No. 8210898541 | Shelura (8ha $1101.an| +nlrost & Barbigta,  Dist-Shokipura.  Total  Avea:
Alc No. 209272434 |C other cost il [0.06, 58 Acre. Boundry: As per Sale Deed
IFSC Code: Prasad & Smt. Jayanﬂ Sinha,At| realization [No.4111, Dated 22/03/2014: North-Usha
Devi, South-Jayanti Sinha, East-Jayanti
Barbigha, _ Dist-Sheikhpura Sinha & Sudarshan Kumar, West-8 feet wide

(Bihan811101. private Rasta.

2. Mrs. Jayanti Sinha, W/o

Kumar @ Ramchandra Prasad

ri Ramnandan Sinha, Khata No.-292, Khasra No.631, Thana No.-34, Hanuman Nagar, Barbigha,
Total Area-0.01, 1/4 Acre, Boundry:-As per Sale Deed No.4111, Dated 22/03/2014: North-Usha Devi, South-Road, East-Mina Devi, West-Sunil

Dist-Sheikhpura,

$.0, Bihar, Pin-813213
Contact No. 8210998630
Alc No. 8362295000001
IFSC Code:

Devi W/o Vashishtha Thakur

"Arrah Branch [Borrower/ Mortgagor: Rs. [Allthe part and parcel of property in the name| __<14,59,000-]
Contact No. 8210998301 | Kamlesh Kumar Pandey,| 34,50,000/- |of Kamlesh Kumar Pandey S/o Late Mundrika %1,46,000
Alc No. 6959295000001 [S/o Late Mundrika Pandey,| ason  |Pandey consisting of Mauza-Kasbe Arah, 310,000

IFSC Code: Mohalla-Ramgarhia,  PS'| 25.04.2022 |Mohalla-Ramgariha, Thana-Arrah  Town

CNRB0006959  [Arrah Town Bhojpur-802301. | + interest & |Thana No.-237, Khata No.-1873, Khasra No-

other costill [8254 Arrah, District-Bhojpur-802301, Total
realization |Area-1 Katha five dhur. Boundaries:-North-
hupa Devi, South-Drainage Channel, East-
Road, West-Shri Nandlal Mahto.
8. | Sultangan) Branch, In | Borrower/ Mortgagor: Rs. _ |SMT Deed No.8766/2017 Dated 21/09/2017 %10,00,000/-
front of Nagar Parishad |Vashishtha Kumar S/O Late| 9,33,210.16/- |A) All that part and parcel of land %1,00,000/
Main Road, Sultanganj |Manikant Thakur and Rinal Khata No.-199, Khesra No.-811 (KM) Area! 310,000

as on

21.04.2022 +

further interest
& cost

0-02.50 Decimals. Bounded By: North-Niz|
Executant, South-NH 80 Road, East-Milan
Thakur, West-Amardeep Thakur.

B) Al that part and parcel of land measuring
Khata No.-154, Khesra No.-810 (KM) Area|

0-01 00 Declma\s Bounded By: North-Niz Executant; Jai
ey

POSSESSION NOTICE [SECTION 13(4)]
(For Immovable Proj
Whereas, the undersigned being the Authorised Officer of the Canara
Bank under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (Act 54 of 2002) (hereinafter’
referred to as "the Act") and in exercise of powers conferred under section
13(12) read with rule 3 of the Security Interest (Enforcement) Rules, 2002
issued a Demand Notice calling upon the borrower and also owner of the|
to repay the amount mentioned in the notice within 60 days

| corporate dobikor
T gl oo | WS S

and priciel ofica ey el | Maet, Palsa Einis 1103
W e soeresy e T A

T
|

EEUTA DO 1P FIOTARE0 7. 201511245

resaiusion prakessicnal

under mwelh}almmw
@Al m?l aecartaned by

T |#edvess and snai ol e T Hiran Shankir Ry Read, Hasling
inicrimresoiuion prolessional. | Chamber, Basemser, Kndala 700001

e dard
i [ At At -t b e For | $15 Fosies Sdvimuie ey Fsied, Fitating,
ke il s ks Hofuata 0021

from date of the said notice.
T T T ) (i L
repay the amount,
i snigaeral atif indavsignod hae lakan Fos saseic it e propeny
described herein below in exercise of powers conferred on him/her under
Section 13(4) ofthe said Act read with rule 8 & 9 of the said rules on the dates
mentioned against account. The owner of the property in particular and the
public in general are hereby cautioned not to deal with the property and any
jé for

the amount and interest/costs thereon, mentioned against account herein
below.
The borrower's attention is invited to provisions of Sub-section (8) of section

Tk Appiatio

130ftheAct

BRANCH : HAJIPUR
1. Borrower: Sri Uma Kant Prasad Nirala Prop of M/s Nirala Filling
Station, Amount out-standing of ¥ 2,01,39,246/- (Rupees Two Crore
el Tiry Nin tousand Two Hundred Fory Sixoly) withinterest
and incidental charges and costs, Date of Demand Notice- 28.01.2022,

Thana No.- 157,

Afiancial . 12,
knm i ottt e o g throe soliigay

Hoss [apacily clawa] 13 Fam GA

Dale: 30042022

N

Submiesion of faise or misieading praoks of

it ol 03 Mtaed
et Date of 104.2022,

(Tt ames o nach o) Property: Details of Security Assets:- Al hat part and parcel of the

12 {aj Febevaet Forms o 3y Akiani Fana miy e | | property consisting of Khata No.-91, Khesra No.-2992,
P East of R N College, Yusufpur, Hajipur, Vaishali, Bihar, Survey Ward No.
ipecAT oo 13 Acquired through Sale Deed No.- 7086, Total: 11.6 Decimal, With in
®Hot Appicobila ub District: Hajipur and Dist.- Vaishali, Boundaries:-
Hohia I e sy L = Norlh Bharat Chaudhary, South: Rama Dubey, East: Dev Lal Singh,
Prodiec, ”"": “":'" snatthAprll 2z z orrowar: M. Lkbal, $/0 Ahmad Hussain, Amount out- -standing of
poy kil Wrm v 2 5,57,783.75/- (Rupees Five lakh Fifty Seven thousand Seven Hundred
t Eighty Three and Seventy Five Paisa only) with interest and incidental
charges and costs, Date of Demand Natlce- 20.04.2021, Date of

" By ot 7.04.2022,

Property:
D 6 ey e T8 e et o e 8 ey
consisting of Khata No.-396, Khesra No.-541,542,543, Mauza- Noon
Gola, Thana No.- 178, Anchal- Hajipur, Sub Division Office and District
Sub Registry Office- Hajipur, Dist Vaishali, Extent- 2.72 Decimal.
st Wiy W o Bl Rhimen @ Ted i

Aditya Kurras Titeewsl
el Rosaluilon Professional
L

South: Md. Suleman & Others, East: Late Dr.
Maniruddine, West ‘Bazuddine Hal Rafique Mian.
-Dau 29.04.2022

Authorized Officer
CCANARA BANK

\II L

//lll

Late Manikant Thakur

y: Ram Thakur, South-Kishan Thakur & Niz Executant, East-Kishan Thakur, West-|
Niz. Total Area 0-03.50 Decimals. Location-Village-Nawada, Mauza-Nawada, Thana No.-6, Jamabandi No.2532, under
Tilakpur Panchalya(, North from NH 80, PO-Tikalpur, PS-Sultanganj, Sub Registry & District-Bhagalpur in the name of Vashishtha Thakur Sio

Jamalpur Branch, 1st | Borrower/ Mortgagor: Rs. Sale Deed No.: 1109/2019 Dated 26.04.2019] __ %12,33,000/-
Floor, Munger Road, | Sri Sai Shoe Store 23,98,631.82/- |All that part and parcel of land measuring %1,23,300
Dariapur, Jamalpur, Binar, |Prop.: Suman Upadhayay 01.26 Decimal covered under Khata No.-[— %10.000/|

Pin-811214 Slo Late Agendra Upadhayay| 21.04.2022 + [46, Khesra No.-5053, Situated at Mauza-
Contact No. 8210998600 |and Manoj Kumar Sah S/o| further interest [Daulatpur, Maruf Mohalla-Chhoti Daulatpur,
Alc No. 8362295000001 [Brahmdeo Sah &cost  |Thana~Jamalpur, Anchal-Jamalpur, Dist

[ : unger, Tauzi No-6213, Thana No.07,

Survey Seat No.-46, Ward No.-|

07, in the name of Suman Upadhayay S/o Late Agendra
Kachhi Rasta, West-New Purchaser Rohit Kumar.

Upadhayay. Boundary: North-Mahesh Kumar Tanti, South-Nagarpalika Gali, East-

Alc No. 209272434
IFSC Code:

10.| _ Dehri Branch, Kurtha | Borrower/ Mortgagor: Rs. i EMT of land and building in the name of| __ <29,00,000/
prencNesc oo M ShivamTiadingi{pron] L2082l StV Kivenfs EofifSio) o mplanany %2,90,001
School, Pani Tanki Road, |Vijay Kumar Singh, Slo Ram| ~ ason  |Singh, Khata No.-189, Plot No.-77, Ward[— 210,000/]
Dt on Sone, Rohtas, | Janam Singh, Bonind Ganara|  22.04.2022 |Noot5,  PS+MauzaBehr,  Mohalla-New
Bihar-821305 Bank Building, Pani_Tanki| +interest & |Dillian, under Dehri Dalmianagar Parishad,
Contact No. 8210998538 |Road, Dehri, Dist-Rohtas,| other cost till [Dist-Rohtas-821307. Total Area-% Katha as
Bihar-821305, realization |per Possession Notice dated 01/12/2021

Boundary: South-Niz Seller, North-Asha Devi,

ii- Smt. Asha Devi W/o Sri
Dalmianagar Parishad, Dist.-Rohtas 821307. Total Area-%
Slngh Sculh Krishna Kumar, East-Rasta then Dadan Sing

Katha
h, Wes

ijay Kumar Singh, Khata No.-189, Piot No.77,

fard No.15, PS+Mauza-Dehri, Mohalla-New Dillian, under Dehri
as per Possession Notice dated 01/12/2021. Boundary: North-Vijay Kumar|
t-Niz Seller.

Darhrath Singh, A/58, Vijay|

. Branch, Patna rBorrowerl Morigagor: Rs. Al that part and parcel of the property| _ %27,34,000/
Conlacl No. 8210998452 | M/s Polymer a| 48,36,372.46/- | consisting of land and building i the name of %2,73,401
Alc No. 8361295000001 pamversmp fim and the| ason |SriShashi Bhushan Kumar, Slo Late Mathura|— %10.0007|

IFSC Code: Guarantors 1. Sri Vivek Anand|  30.04.2021 |Prasad @ Mathura Pd. Verma, situated at
CNRB0008361 Slo Late Prem Chandra| +interest & |Mohalla Nakhas pind, Mauza-Dhawalpura,
Verma and 2. Sri Shashi| other costtill |Thana No.21, Tauzi No.39/02, Khata No.587,
Bhushan Kumar, S/o Mathura| realization | Plot No.1355, P.S New By-Pass, Sub Registry|
Prasad Verma. Office-Patna_ City,  District-Patna. ~Area-1
Kattha 15 Dhur. Bounded By: North-Jogi
Mallah, South-Indu  Bhushan, East-Rasta,
West-Road and Gate.
12. | Hilsa Branch, Hilsa Patna | Borrower/ Mortgagor: Rs. _ |EMT of land and building in the name of| __ <60,96,000/]
Main Road, Hilsa, Dist.- |M/s Tulsi Bhog Flour Mill,| 26,46,926.44/- |Sri Prabhat Kumar S/o Pramod Prasad %6,10,000/
Nalanda-801302 | Prop.: Sri Prabhat Kumar, S/o| ~ ason  |Khata No-37, Khasra No.-3083 & 3084, 310,000
Conlacl No. 8210998546 | Sri Pramod Prasad, Vill-Mai, 22.04.2022 | Thana-176, Maie, Ward No.-22, Hilsa, Dist.-
0. 209272946  |Hilsa, Hilsa, jalanda,| + interest & |Nalanda-801302. Total Area: 9.375 Decimal
e RSC Coder Bihar 801302. Guarantor:| other cost il |(AsperSale DeedNo.7543 dated 14/10/2016).
CNRB0004191 Sri Pramod Prasad, Sfo Sri| realization |Boundary: North-Haza, South-Raj Mani

Prasad, East-Kailash Mahto, West-Pyne.

Shree Jagat Apartment, Pani Tanki Road, Near Tiwari Bechar

Patna 20, Patna, Lohia Nagar, Patna Bihar-800020.

Last Date of EMD 26.05.2022 at 4.00 P.M.

For Detailed terms and conditions of the sale, please refer to the link provided in www. com
Date :22.04.2022 Authorized Officer
Place : Patna (Canara Bank)

New Delhi
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